1785

Written Answers

TARIFF COMMISSION’S REPORT ON FAIR
PRICES FOR AUTOMOBILES

170, MourLaNna M. FARUQI: Will
the Minister for COMMERCE AND
INDUSTRY be pleased to state:

(a) whether the Tarif Commission
has submitted its report on the fair
prices of automobiles; and

(b) if so, what are its findings?

Tuar MINISTER rorR COMMERCE
AND INDUSTRY (SHr1 T. T. KRISHNA~
MACHARI) : (a) No, Sir.

(b) Does not arise.

REPORT OF THE GOODWILL MISSION TO
EurRoPEAN COUNTRIES TO STUDY TECH-
NIQUE OF INDUSTRIAL PRODUCTION

171. Mourana M. FARUQI: Will
the Minister for COMMERCE  AND
INDUSTRY be pleased to state :

(a) whether the Goodwill Mission

that visited Sweden, Denmark and Fin-
land in May-June, 1956, for studying
the technique of industrial production
in those countries and the scope of its
application in India during the Second
Five Year Plan period, has since sub-
mitted its report ; and

(b) if so, what are its recommenda-
tions ?

THe MINISTER ror COMMERCE
AND INDUSTRY (SHRI T. T. KRISHNA-
MACHARI) : (a) and (b). The Good-
will Mission as a whole has not sub-
mitted any report nor is it expected to.
The leader of the Mission was, how-
ever, regularly communicating to the
Ministry of Commerce and Industry, ot
which he is the Secretary the results of
his discussions with representatives of
Government and industry in the count-
ries which he visited as well as his own
views regarding possibilities of techni-
cal collaboration. It would not be in
the public interest to reveal these de-
tails.

WATER SUPPLY IN DISPLACED PERSONS’
TownNsHIPS IN WEST BENGAL

172. MouraNa M. FARUQI: Will
the Minister for REHABILITATION
be pleased to state the details of the
schemes which have been drawn up to
ensure adequate pipe water supply for
displaced persons from East Pakistan,
residing in Habra and Hamidpur Dis-
placed Persons’ Townships in West
Bengal.
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Tue MINISTER ror REHABILITA-
TION (SHRI MEHR CHAND KHANNA):
For Habra a scheme for pipe
water supply has been sanctioned. For
Hamidpur, sanction has been accorded
for water supply from spot tube-wells.

FERTILIZER FACTORY IN BoMBAY

173. MourLana M. FARUQI: Wwill
the Minister for PrRoDUCTION be pleas-
cd to state:

(a) whether there is any proposal
under consideration by Government
to set up a fertilizer factory in Bom-
bay as a State project; and

(b) if so, what are the details of
the scheme?

THE MINISTER For PRODUCTION
(SHr1 K. C. Reppy) : (a) and (b).
The feasibility of setting up a factory
in Bombay is under examination.
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House

174. Suri NAWAB SINGH CHAU-
HAN: Will the Minister for WORKS,
HousING AND SuprpLY be pleased to
state:

(a) the number of Indians other
than Parliament Members and Govern-
ment employees who have been allotted

accommodation in the Constitution
House ;

(b) what are their names and for
how long they have been  staying

there; and

*TEn glish transiation.




